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HUN' Bl.ti twirl. JUSTl~c S • tt.. SlNuri, VI~E-L.rlt\l..tV.11'\N 

i·lON' BLE ,~ihJ GEN. K. K. Srtl V~ TAVh , l.1EJ,1BErl-A 

l. Shri r. Pandey, S/e ~hri Nardeca Pandey, 
.ftesident et Guniya l Gc;,gn, k'.u. Sinauala, Oehrodun, 

Recently retire.J as lie cord Keeper Uiv is ion I f rom t he 

Surveyor Generol•s Office, Survey •f IndiG, 1-ki thiba r ka la 
Estate, Llehradun(Uttranchal ). 

2. Shri .l\. fv\ . Heon, S/o Late H.L. Hoon, resident of F-.LO, 

Race Ceurse, Dehradun, Recently retireu as .Recora 

Keeper Division I f rom the Off ice of the Survey•r 
Generc, l 's Oft ice, Ha t h iba r kei l ci Esta te, Oehradun 

3. S hri c .P. '"'hawla , :,/ o ,:)hri Lhiman Lal, Resiaent of 

House Ne.10, Street NG.10, Ashizwaa Enclave, ~nrodun 

\Uttra nct1a l ), Pre sently wox kiny a s ~cerJ Keepe-r 

Divisi•n I in &e.rtnern <..,ircle Oftice, Survey of lnaia , 

17 a; rtoad, ~hrddun (Uttrancno l). 

.i4. Shri rl.J. I ha pliygl , ~I c. L..0. Thapliyal, resident •f 

5 8 lnaer Vih~ r, i<d liJos rloeia, JJehradun ~Uttrancnal), 
necently retire ... c. s rlecora Keeper uiv isien I f ror,; t tie 

office of Northern Circle, ~urve1 of Indi a ,17 E~ .tioaa, 
Llehradun (Utt r anchal). 

5. Shri Br ahmadeo £1 e Shim rlao, •ie s iuent of \a.No. r-III--49 , I 

Ha t hiba r ka l a Es t a te, Llehr c:aun \Uttrei ncna l), Presently 

working a s necord Keeper Di v isi•n 1 in i~ p rlecord anu 

Iss ue Ofiiice, Survey of Indi a , Hathiba r ka l a Esta te, 
!Rhradun {Uttranchal) 

t 

6. Sri Aam Ni 1,as S/o ~{~tian ~in~h ., Resident •f ~.!-III-.' 5., 1- I 
GBO c,ea;pounct ,.l.7 E<a £1._d..t, , Uehr eic.Jun (Uttra ncha l).Presently 

\·1orkiny as &ct>.r.J Keeper Division 1 in i•l.iP ~ce~~ ond .. 

Iss ue Office, Survey of India, Hothibarkeila Esta te, ~hrcdun 
(Uttraochal). 
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1. Shri Shyam Sunder S/ • Bela rlam, Resident of ta. Ne. T-111 

-27, Hathiba .rkala Estate, ~hradun (Uttranchal). 

Present! y wo r king as rlecor<l Keeper Div is ion I in l.\ap 

Publica tion Of f ice, Survey of India, Ha thibarkala 

. Estate, Dehradun (Uttranchal). 

a. Shri Bha rosi lw1i s tri, S/ o Umad u 1~1is tri, rlesident o f 

Lower Adhoiwala , t-ragoti Vibar, !Rhradun lUttreinchi.l), 

Retired os rlecord Keeper Divisi•n I on 31.06.1996 from 
t he Of f ice oi Survey or General CJf India, Hatbi barka l a 

Estate, U9hxadun (UttrclnChii l). 

9, S hri na m .:>wa r oop Tes ri~·,a r S/ o Late Hargu Lal, ttesiJent 

10. 

of \.Cr.No. T-Il-26, Hath i barka l a Estate, Dehradun 

\Uttra nchal). Retired a s rl/1 Clird Keeper uivision I on 
31.12.1996 from fJia p Publicc tion Ulff ice, ~urvey of India,, 

Ha thiborkala Estate , Dehradun • (Uttara nchol). 

Shri JRvendra !JUj a r a , S/ e Amba Puj ara • .rlesident •f 

"44-C, Arya Na ga r, Dehradun (Uttra.ncha l). 1~tire CJ qS 

decord Keeper Divis ion 1 on 31.8.2000 from Map 8ecerd 

ana I s::. ue Office, =>urvey o f India , Hathibarka l a Estate, 

il= hr a dun {Ut trc. nchal) . 

11. Shri S i f fat Hibba ni S/ o G .rt. Ansari, fie s i dent of 

$ hahi d B110go t Singh Col-Jny , lnde r .Roou, JJahrccl un 

(Uttronchal ). '1etired as ttecord Keeper uivi s i•n I 

on 31.08.2000. f rom r,la p .cte cord And I ssue Off ice, 

Survey o t India, Hathiba r ka l a Estate , ~hradun 

(Uttra nchal). 

12. Shri Qn .Pra kash !Rra, S/ o Am i Chc ndr a , !iesiaent of j } 
43, Khurubura 11\ohalla, lJehradun {Uttra nchal ), Retire .... 
as .tiece.rd Keeper Dvision I on 12.0 3.1998 from North 
Zone Office, Survey of India, Chandigarh . 

13. Shri Kameshwar Na th, S/e ef Lalit• Pra sad Cha tuxvedi, 

.1.3-A 

.. iesident o f Arya Sama j Bhav.a n, Mussoerie (Ut tranchal}. 

Reti~d as ttecord Keeper Division I on 28.02.2001 

frem Geodetick and fiesearch Branoh, Su~vey of India, 
Dehradun (Uttranchal). 

Shri C.L. l\~ena, S/e Shri a&. L. M9e na, nes ident of 

Civil Lines, Jaipur, working as Record Keepr Divisi•n 
I under the Survey•r General Of India, Dehrad un 
(Uttranchal). \). 
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l.'4. Shri Arjun Singh ~iawat, S/• •f late !Eiyal Sinth, 

Resident of Kudiyal, P.O. !ti.no, ilehr•~un (Utti:.nc~l) 

ftetii:ed as 1'ecercl Keeper uivisi•n I en 28.02.2001 

frem the N•rthern Circle Of 1ice, Survey •f India. 
17 E.C. dead, Oehradun\Uttranchal}. 

15. Shri S . K. Ga&sh, ~) G of "'tul Chandra Ghoshi t~sije:nt 

o: 90 Ary-a Na ~a r , Oehra dun (Utti:ancha l j, tiG 1ir.:td as 
4\ec~rJ ~e~er Jivis ~on I o~ ~l .03.2GG1 f x...n th2 

Ci fi cc cf Suivey•r Genera l Of Indi•, Dchrauun 

\tl"t t'ranchal} • 

.l.6. Shri .Ji~esh-il!ian :t~.r: S/o ~f .:l:bat .. -.ar:J ShaDna , ~vJsiJ .:nt 

of Bha•J\·1a nt1--ur P.O. Sinolii, Dehraoun lUtt.ranct~l) . 

l-'- PsenUy working as liecord ~eper Divis;"1n T in 

Northern Circle Office , iur9ey of Indi~, 17 £C Re.a, 
DI hr.dun (Uttr~nch9l). 

17. Shri s.c. Dhaundiyal, S/ o Gl'ivind f.a11, t.esident of 25; 

Teachers Col ony, ~vindga rh, r.tuatlun (llttrancf"'•l )·. 

l-\e t i red as .Recerd Keeper Division I frem the 04ifice of 
the Ne.c9 @ Pc:rty (GB.RB), Survey of India. 17 EC 

Read. ~hre dun (l.Jttr<Jnc L2l). 

16. S11t. l,'icill,fula ~bhal, ••/ o of Ash•k DDbhitl, ttesictent Gf 

Axya tla~~ r, Dehrg dun {Uttranchal). li.-csently \ttorking 

Cis rlecera Keeper Divisi•n I in the Office •f tr.e 
A\ip Publicati•n Office, Sutvey •f Indi•• Hathibatkali 
Estate, .Jehradun (ti(tranchal). 

S hri !ika ~m, S/ ft) ~l iu st i n9E1, ~lesi dent of Dr~ rampur 

~hradun (Uttranch•l). P:4sftntly werking •s ll.ec•.rd 
Keeper Division I in the Vf fice ef the Surveyor 

General of India, Hathi.bark•l• Est.te. Dehiidun 

(Ut tranchal) . 

20. Shri O.P . Baid, S/o •f late Bal Krishni, Resident •f 

5fJ/2 Ary• Ni!•r {ileck -II), Dehxadun {Uttra nchdl). 

\,~rking as ltecerd Keeper Division 1. in the Office t>f 

the i',Jo . 68 { r) forty (~R.!) Sutvey of India, 17 EC 

ti~ d, Dehradon {Uttranchal). 

21. Shri P41dam Sin!h , S/• B•nVJ~ri Lil, Resident of 

~/ l2 Block III Cha bra ta i'\ead, Oahrc: dun. f'resently 

working as ~cer d Keepr Divisi•n I in the Office cf t 

tho Survey•r General •f Inda, Hithi.bart<.la Estate, 

Dehradun Uttrancti.l. ~~ 

• 
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22. Shri A.K. lilnorjoe, S/ e late B.N. S.nerjee, Aesident •f 
Ba ngali Mct~llc:, Dehradun ~Uttranchal}. l'resenUy 
werkint •s ltec•nt Keepr .Uiv ision I in the Office ef 
N•.69 (C) Piirty \~) • .:)urvey •f India, J.7 EC Aeati, 
Uehr•dun (Uttrc: nchal). 

23. Shri O.K. Gupb, ~/• R.K. Gupta, 1'esident ef Survey ef 
India Cemplex Oikshin Marg, Cr4ndi9orh. Werkin9 as 

• 

!1ecerd Keeper Oivisi•n I in the Office of the N.w •• c. 
un der the Suxveyor Genera l of lndia, Dchrcdun 
(Uttra nchal). 

2~. Shri Chandr a f'rakash, S/o Balbir Singh, liiasic;ent •f 

IL.K. Pura1n, New ~lhi, werkin9 •s !1ec•rd Keeper 

Divisi•n I in the Off ice •f the Direct•rate Survey 
(Air) under the Surveyor General of India, D!hradun 

(Uttra nchal}. 

25. Swrt . Y.hatram9ni Devi••/• •f Shri I.B. lt\ihapitra, 
resiaent of Chandrasekharpur, Dbubannl!shar . '.vvrkin9 

as l'.ec•rd Keep«r ~ivisien 1 in the Officer of 

Seuth Eastern Circle under the._Surveyer General •f 

India , Uc!hr~ dun lUttrcnchal). 

26. 6hri C.A. Thomakutty S/~ ihri C.ft. ,<utt/, t.iesi<lent 
of Surveyor Col0ny Bangal ore . Werking a&iiecerd 

Keeper Divisi•n I in the Off ice •f the Seuthern 

Circle Office under the Survey•r General •f indio, 

Oehra dun tUttr•nchal). 

27. Shri Jaginna th, S/ • Shri Sebha rlarn, rtesident of 

Sector-9 , 7~7. Lodhi Celeny, Ne\~ Delhi, l\etirec.t as 

.Recerd K8eper Divisi•n I from the Office •f the 
Direct•rate Of Survey (Air), under the Surveyer 

General •f Indu Dehradun lUti.ranchal ). 

28. Shri Dhram Sin!h P•nwar S/ • •f Shri Mohan ~~h 

Pa~ar, .Resident •f J.-17 G.ili Ne.J. Garhwali Mehall• 

New Delhi-92. &tired ~s l\ecerd Keeper Divisi•n I 

•n 31.07 .2002 f r~n the Off ice •f the Oirect•ra te 

•f ~uivey (Air) under the Survey•r General •f IndiA 
Dehradun ~Uttranchal}. 

29. Survey•rs Ass•cUi ti•n , 

CH~: Dehradun. C/e No.26(.P) Party (l\C), 

~ 
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17 EC .1:tead Othradun (Uttrahchal). thr•ugh the 

General Secretary, Shri Brundaban 1->a tro • 

• . • • • • • • • • Applicant 

( By Advecate Sh.ri K.C. Sinha ) 

Versus 

l. Union of India , 

throug h The Se ere t .::i ry, 
t.\inistry of Science a nd Techonology, 

Te c honol egy Bha\.-Ja n, New Me hra ul i Hoa d, 

l-Je\-.1 Del hi-110016. 

2. Survey•r General ef India , Hathiborkola Estate, 
Post Box &e.37, lA!hradun-248 001 {Utt.ranchal) • 

••••••••••• .Respondents 

( By Advee<1te Shri H.C. Jeshi ) 

Ort DER 

HON• BLE Aitt . JUSTICE S. R. Sit~ti, VICE-CfiAl&\AN 

Heard Shri K.C. Sinha, learned counsel fer the 

•PPlicant and Shri v.v. Mishra, holding brief of Shr i rl .C • 
... 

Jeshi, Senior Standing ~ounsel representing t he u.0.1. 
We have also perused the pleadings and the decuments annexed 

thereto. 

2. !he applicants .l. t~ 28 are rlec•rd Keepers Division 

I in the Office ef the Surveyor General of India, Dehradun 

(Uttra nchal). Earlier t hey had instituted O.A. Ne.53/0J.(UL 

challenging therein the Grders datea 22.oa.2000 and 23.07.QI. 

By orde r da ted 22.os.2000 the claim of applicant Shri Ham 
L-­

Swareop Teshwar fer payment of stagnation increments had. 
1L-

been rejected •n the ground tha t he had.not compel ted t\vo 

~ 
• --
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yea rs er service a t the time of his retirement Gn31.l2.l996. 
cA 't../" 

By orde.r da ted 23.07.~ impuyned in the said ~al!'r the 

prop•sal of the applicants fer medera ti•n •f pay scale lj- ~ -

Recerd Keeper Divisi•n I hat.been rejected. Ihe fribunal 

by its judgment and order da ted 29.08.2002 disposed of the 

O.A. with • directi•n t• the respendent n•· l t• consider 

and decide t he representation by a reasened order. Consequent 

upon the si i d d irection the representati•n was taken up by i 
the concerned /Ainistry and by impugue'"' order da ted l~.OJ..2003 

the representati•n ca~c to be rejected. Ihe siid •rder is 

quoted belov1 for ready reference:-

"Hon 1 blc Cent.r•l Adroinis tra tive Tribunal, Allahabad 
Bench vide t heir Orde r da te J 29.08.2002 in u.A. 
No. 53/2U01(U) directed the l\espendents to decide 
t he representati•n of the app liCQnts fer grant of 
µay scale oi fu. 5000-8000 to t he flece.td Keeper 
Div i s i•n-1 • t pel r with ether Divisi•n-I empl•yees. 

2. I he rlecord Keeper Oivis i•n-l i s presently 
pla ced in t he pa y scu l e of ~00-7000 •fter the V 
Centra l Pay Cemmissi•n (CfC). The applicants ha ve 
s tated t ha t t he ir Cddre ha s been g i ve n l owe r pay 
scale s ince the IV CR; vJhen they \·1ere pla cet.t in t he 
pa y scule of hs.1~2300 and "'ere denied the 
selection grade. On •ccept ance •f the retemmenda-
tions of the V CfC, as t here \~as no specif ic .. 
recomn1enda ti ans r esia rding the cadre of l\ec~rd t<eepe r 
in Survey •f India, they were 9iven the repl•cement 
pay scale of Rs.-4500-7000. The applicants ha ve 
furt her s t a te-:i t ha t wi t h t he merge r of t he pay 
sca les of Rs.1350-2200 a nd • l~-2300, t he feeder 
cadr e of Rec~rd Keeper Div isiG>n-lf and promotie»na l 
cadre of rlecord Keeper Divis ion-I i s having the 
same s ca le of pay,i.e. ~500-7(XX). 

3. The representatiG>n of the applicants has been 
considereo by the respondents . It i s not correct 
to s t a te t ha t V ci:c ha s mi sse d the case of a pplica nts 
a nd has not made t.. ny specific recer111nendations.•~hile 
deciding t he P•Y sca les the V CIC has gone into the 

dutie s a nd responsit ilities of t he different cadres 
and fixe a 9ppropriate pay scales. In the p.resent 
case a l so, the IV 1..,fC a n<-l V <...~ has gone into the 

matt er a nd reco~nended pay s ca les. The applicants 
have also compared their duties and responsibilities 
with Head Clerks, St•re Ass istants , Libra ria ns , 
Dra f t smen, etc. which i s not correct. Eacn cadxe 
has its 0\-'1n specific duties a nd resp•nsibilities 
ana pay scdle s all•cate ~ to t hem accerdingly. 
The refore any caupa ris on wit h tte pay sca le s g i ven 
to t hose cadre s i s not j u s tifiable. 

4. Ihe V C~ had, a Ole a sure of 
merged some of t he pre-revised pay 

sin!le xeplacement pay 

ra tionaliza ti• n, 
sca les e nd had 

scales which has 
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been accepted anj not tried by the Goverrvnent ror 
implementation. Ministry of Finance; Depa.rtment of 
Expenditure, Govt. or India, vide their orrice 
Memorandum No .169/ 2/2000-IC dated 24.11.2000 has 
given detailed guidelines regarding action to be 
tak en in fixation of pay in such cases. 

5. As explained in the foregoing par ayraphs, the 
r epresentations of the applicants heve been 
thoroughly examined in pursuance or the judgment 1 
dated 29. 08 .2002 of the Hon•ble Central Administrative 
Tribunal, Allahabad Bench, Allahabad in O.A. No. 
53/2001(U) and in the light or the spirit (measure 
of rationaliz at i on) under l ying the V CPC's recommen­
uations which has beGn accepted anj implemented in 
organisation. Due to the reasons cited in the 
forego ing par agraphs , the request of the applicants 
for grant or hiuher pay scale of ~ .sooo-aocc cannot 
be agreed to." 

Shri K.C. Sinha, learned counsel appearing for the 

applicant has submit ted that the pay scale admissible to 

Re cord Keeper Division-II i s Rs4500-7000/- and. therefore, there 

is no justiricatian for ;i~ing the same pay scale to Re cord 

Keeper Division-I r ecruitme nt to whi ch is made by promotion .. 
from Grade-11. Learned counsel for the applicant ha~ 

submitted that this point uas apecitically raised in the , 
representation and although it has been noted in the order 

impugned herein but no deciaion has been given on the isaue. 

learned counsel ror the applicant has further aub~itted that no 

recommendation uas ~ade by the V Central Pay Co~mission in 

respect of the pos t or the Record Keeper Oivi•ion I end 

observation to the contrary made in the impugned order is 

incorrect. 

4. Pare 85.31 of the V Cent ral Pay Commission,it may 

be pointed out, pertains to St.ores Assiatanta and has nothing 

to do with the poat of Record Keeper. !n paragraph 85.34 the 

V Central Pay CQmmission has observed that prior to the V 

Central Pay Commission there uas a aubataitial gap at the 

higher end of the two grades of Claaa Ill, Oiviaion II staffs 

altho~~h the 9terting point was the same and accordingly in 

~ 
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view or the general proposals on replacement scales, it was 

recommended that the scale or ~1400-2600/- will be merged ~ith 

Rs.1600-2660/- and the scale of ~.1350-2200/- would be merged 
I 

with the scale or Rs1400-2300/-. The scale or Rs.1400-2660/­

been revi•ed to Rs.5000-150-8000/-. But in the abaence or 
ha~ 

specific revi•ion in respect of the post of Record Keeper 

Division I the same scale could not be given to the applicants 

representation appears to have misse d the Goverrwnent's 

decision contained in Ministry or Defence No.50(1)/IC/97 

dated 3 o. 09. 19 97 which ca ntains the following amongst other 

clauses; 

I 

I 

I 

"In the eve nt of any Central Government Post being 
left out without allotment of revised pay scales in 
the report. it should be given the commensurate 
revised a calw or pay as applicable for posts uith 
similar entry qualifications, duties and responaibi~ 
ities, duly retaining the horizontal and vertical 
relativities in the organisation. (Chapter 168, Para 
168 .3)." 

4. Concededly the post of Record Keeper Division-I 

was left ou t without allotment of r evised pay sca le in the · 

.. report of Fifth Central Pay Commission and accordingly in 

view of the afore extracted decision of the Govt. of India, 

the applicants are entitled to commensurate revised pay scale 

as applicable for posts with similar entry qualification, 

duties and responsibilities, duly retaining the horizontal 

and vertical relativities in the organisation as provided in 

the arare extracted recommendation of the Pay Commission that 

has been accepted by the Central Government by means or the 

aforesaid resolution. It may be pertinently stated that the 

post of Record Keeper Oivi•ion-I being a higher post 
• 

recruitment to which is made by promotion rrom amongst . ' 

eligible and qualified Record Keepers Oiviaian-11, it would . ... 
not be just and reasonable to give them th 
~ e same scale uhich 

..-- -- --:-:--;:.......- """"'---
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is applicable to Record Keeper Oiviaion-11. What scale 

is to be given to Recor d Keeper Oiviaion-l has to be decided 

by the Central Govermtent keeping in view the aforesaid 

resolut i on or the V CPC which has bee n accep ted by Central 

Governme nt . The decision contained in the impugned or der, 

in the circumsta nces, conrot be sustained. 

s. Accordingl y the O.A. 8Ucceeds a nd i s allo~•ed. The 

impugned or der dated 14.01. 2 003 is set aside and the respon­

cJe nt no . 1 is direct ed to decide the repr ese ntation of the 

applicants afreah in accordance with l aw keeping in view the 

observations made in this or der within a period of three 

months fr om t he date of pr oduction or the copy or this order. 

No costs. 

l'lember-A 

/Neelam/ 

--


